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Government of India/Bharat Sarkar
Ministry of Law and Justice
{Vidhi Nyaya Mantralaya)
Department of Legal Affairs
(Vidhi Karya Vibhag)

wx

New Delhi, the 7™ January, 2011
NOTIFICATION

No.A-32012/3/2010-Admn.l (LA): The President is pleased to appoint
the following Assistant Legal Advisers (Grade-IV of service cadre of
Legal Adviser of the Indian Legal Service) as Deputy Legal Adviser
(Grade-lll of service cadre of Legal Adviser of the Indian Legal
Service) on regular basis, in the Pay Band- 3, [Rs.15600-39100/-] plus

grade pay of Rs.7600/- w.e.f. the forenoon of the 6" January 2011 or
until further orders:-

(1) Shri G. C. Mishra;
(i) Shri G. S. Yadav;
{iii)  Shri P. K. Saha;
(iv) ShriM. S. Tariq.

2. They will be on probation for a period of two years with effect
from the forenoon of 6" January 2011. Their probation period may be
extended at the discretion of the competent authority, if necessary.
Their continuance in the grade will be subject to satisfactory
completion of the probation and availability of vacancy in the grade of

Deputy Legal Adviser.
Jiptea

(M.K. Sharma)
Joint Secretary and Lega! Adviser (Admn.)
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